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The export of lac has been brought under a
system of licensing and only those exporters
who sell their goods at prices not less than
those prescribed by the Indian Lac Exporters'
Association are issued export licenses.

Papers laid

-MULTI-PURPOSE  CO-OPERATIVE  SOCIE-

TIES IN THE TRIBAL AREAS

215. SHRI HARIHAR PATEL: Will the
Minister of COMMUNITY DEVELOPMENT AND
Co-OPERATION be pleased to state:

@) the  State-wise  number  of
multi-purpose co-operative societies
existing at present in the tribal
areas;

(b) whether Government have set up a
team to evaluate the work undertaken by
those societies; and

(c) if so, whether the evaluation report
has been submitted, and if not, when it is
likely to be submitted?

THe DEPUTY MINISTER oF COM-
MUNITY DEVELOPMENT aAND CO-
OPERATION (SHRI B. S. MURTHY): (a) The
information is being collected and will be
placed on the Table of the Sabha shortly.

(b) No.
(c) Does not arise.
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{Transterred from the 1:0th Septem-
ber, 1059. e
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t[MEAT SHOPS IN DELHI

229. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of HEALTH be pleased to
state:

(&) what is the present number of meat
shops in Delhi;

(b) whether there is any proposal with the
Delhi Administration to confine these shops
to one place in some particular localities; and

(c) if so, what is the proposal, and by
what time a decision will be taken thereon?!

wmEw § (s o qo wT-
qFT) : (F) & (W) A ¢FA
A FEFR TR RE @
Eieoidl

f[THE MINISTER oF HEALTH (SHri D. P.
KARMARKAR): (a) to (c). The information is
being collected and will be laid on the Table
of the Sabha.]

12 NOON

PAPERS LAID ON THE TABLE

AMENDMENTS IN THE INDIAN TELEGRAPH
RuLEs, 1951

THE MINISTER oF TRANSPORT AND
COMMUNICATIONS (DR. P. SUBBARAYAN)
. Sir, | beg to lay on the Table, under sub-
section (5) of section 7 of the Indian
Telegraph Act, 1885, a copy of the Ministry of
Transport and Communications (Posts and
Telegraphs) Notification G.S.R. No. 968,
dated the 14th August, 1959, publishing
further amendments in the Indian Telegraph
Rules, 1951. [Placed in Library. See No. LT-
1596/ 59.]

tt ] English translation.



